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Abhay Tayal <tayalabhay6783@gmail.com>

Reply on behalf of the Respondent No.4 "YEIDA" in O.A No. 434 of 2025 pending
before the Hon'ble NGT, New Delhi.

Abhay Tayal <tayalabhay6783@gmail.com> 22 April 2026 at 11:04
To: "NK Goswami Advocate, Supreme Court" <thendca@gmail.com>

Sir,
PFA reply on behalf of the Respondent No.4 "YEIDA" in O.A No. 434 of 2025 titled as Akshay Tiwari Vs. Director
Defence Officials Welfare Organization and Ors. pending before the Hon'ble NGT, New Delhi.
Kindly treat the mail as service of reply in the captioned matter.

Regards:
Abhay Kumar Tayal
Advocate on Record,
Supreme Court of India; & Corporate Counsel
M: (91) 9719047830 / 7017640986
E: tayalabhay6783@gmail.com
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